IN THE CENTRAL ADMINISTRATIVE TRIBUNAL,
ALLAHABAD BENCH, ALLAHABAD

* o 0

original sApplication No., 138 of 2001,
this the 2nd day of March, 2001,

HON'BLE MR MSRIKANTAN, MEMBER(A)

Munney Khan, S/o late Sri Kallu, resident of House no.

131 /4-a-C(II), Bégum Purwa Kanpur Nagar, employed as L.D.C.

in the Small Amrs Factory, Kalpi Road, Kanpur{

«ss Applicant,
By Advocate ¢ Sri R.,C. Singh.

. Versus,

gnion of India tarough Secretary, Ordinance Factories Board,
Ayudh Bhawan, 10 aAshahid Khudi Ram Road, Calcutta.
2o General Manager, Small Arms Factory, Kalpi
‘Road, Kanpur Nagar and five others,

cee Réspondents.
By Advocate None,

O R DE R (ORAL)

By means of this Q.A., the applicant has
challenged the correctness of the seniority list as. .on
15,12,2000 circulated vide order éfnpy,iceneraL”Manager (a),
Small Arms Factory, Kalpi Road; Kanpur, dated 31,12,2000

{respondent no.,2).

PN The: applicant has interalia étated that
he filed a Obéection and representation against his
seniofity.list on 15,1,20058, a éopy of which has been annexed
as Annexure-l13 to this 0.A., The learned counsel for the
applicant submits that a direction may be issued to the
respondent no.2 to dispose of the said representation with

speaking order within a time fixed by this Tribunal.
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Ne find that the objectionSdoss not appear
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to have been invited against the impugned seniority list dated
18,12,2000, We, therefore, dispose of this 0.2, with the
directions to the respondent no.,2 to consider and pass.
appropriate orders on the 'representation of the applicant
dated 15.1,2001 within a period of three months from the

date of cammunication of this order, It is also provided
that any promotion made as per the impugned seniority list
dated 15,12,2000. xmeceaxwxXwill be subject to out=come

on the representation ©f the applicant.

a0 The O.A, stands disposed of as above with

no order as to costse
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MEMBER (J) ‘ MEMBER (A)
BLLAHABAD: Dated 2,3,2001,
GIRISH/=-



